*I TEM NO 22 COURT NO. 4 SECTION | X

(I'n Chanber)

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

I.ANO6 In CONTEMPT PETITION (C) NO 17-21 OF 2005 IN SLP(C) 8115-

8119/ 2002

DAMODHAR & ANR. Petitioner(s)
VERSUS

SHARADCHANDRAJI KANADE & ORS. Respondent ( s)

(Wth appln(s) for withdrawal of C. P)

(Wth office report dt. 21.9.2006)

Date: 21/11/2006 These Petitions were called on for hearing today.

CORAM :

HON BLE MR, JUSTI CE ASHOK BHAN

For Petitioner(s)

Ms. Chandan Ramanurt hi, Adv.

For Respondent (s)

M. Mikesh K. Gri, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER



As prayed for Contenpt Petitions are dism ssed as

wi t hdr awn.

(Ganga Thakur) (Kanwal Si ngh)

PS to Registrar Court Master

Signed order is placed on the file

I'N THE SUPREME COURT OF | NDI A

ClVIL APPELLATE JURI SDI CTI ON

I.A No.6 IN CONTEMPT PETI TION NOS. 17-21 OF 2005

DAMODHAR & ANR. ... PETI TI ONE
R(S)

Ver sus

SHARADCHANDRAJI KANADE & ORS. .. . RESPONDEN

(S

ORDER

As prayed for, the Contenpt Petitions are disnissed as

wi t hdr awn.



( ASHOK BHAN)

New Del hi ,

Novenber 21, 2006.



